' FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1.| Name of the corporate debtor | M/s, Maa Manasha Devi Alloys Pvt. Ltd.
along with PAN/CIN/LLP No. | PAN:AAECM4366J |
CIN: U271010R2005PTC008365
2.|Address of the registered office | 783D, Jayadev Vihar, Bhubaneswar- 751015 (Odisha)

3.|URL of website N.A.
4.| Details of place where majority | KASIRA, KOIRA, Sudargarh-770048 (Odisha)

of fixed assets are located
5. |Installed capacity of main products/ | *Installed Capacity:

services (As per information Sponge Iron- 1x50 TPD= 50 TPD

provided by the Ex-Management of | Present Capacity utilization:

the Corporate Debtor. Prospective | Plant is remaining idle from November, 2022
Resolution applicants are requested | after initiation of CIR process from 31.10.2022.
to conduct their own due diligence)

6.|Quantity & value of main products/| As per audited P&L Account, value of sales of
services sold in last financial year | goods for the FY 2021-2022 was Rs. 12,5,46,510/-

7.| Number of employees/ workmen | Not Reported by the CD.

8. | Further details including last | Can be obtained by sending a mail at
available financial statements | maamanashadevicirp@gmail.com
(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are available at:

9. |Eligibility for resolution applicants | Can be obtained by sending a mail at
under section 25(2)(h) of the maamanashadevicirp@gmail.com

Code is available at
10| Last date for receipt of expression | 09/06/2023
of interest
11.|Date of issue of provisional list of | 19/06/2023
prospective resolution applicants
12.[Last date for submission of 24/06/2023
objections to provisional list

13/ Process email id to submit EOl | maamanashadevicirp@gmail.com

*The installed capacity figures are based on the certificate of SPCB, Odisha. Sd/-
Date : 25.05.2023 Dr. Suresh Chandra Mohanty
Place: Bhubaneswar Reg. No.: IBBI/IPA-003/IP-N00335C01/2019-20/12804

Add.: Plot No- 370/1861/2157, Shakti Bhavan At-PATIA, Po-KIIT, Bhubaneswar-754025
For Maa Mashadevi Alloys Private Limited)
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